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BEFORE THE HON'BLE NATIONAL GREEN TRIBUNAL 

WESTERN ZONE BENCH, PUNE 

MEMORANDUM OF APPLICATION 

(UNDER SECTION 16 OF THE NATIONAL GREEN TRIBUNAL 

ACT 2010) 

APPEAL NO. 29 OF 2024 

Paramparik Machimmar Bachav ) 

Samajik Kruti Samittee ) 

Versus 

Jawaharlal Nehru Port Authority ) 

&Ors. ) 

... Appellant 

. .. Respondents 

COMPOSITE AFFIDAVIT IN REJOINDER TO THE AFFIDAVIT IN 

REPLY FILED BY THE RESPONDENT NO.1 AND THE RESPONDENT 

NO.2 

I, Ramesh Bhaskar Koli, adult Indian inhabitant, authorised representative of the 

Apellant abovenamed having its office at Post N .S. Karanja, Taluka Uran, District 

Raigad - 400 704 do hereby solemnly declare and state as under: 
































